BEFORE THE NATIONAL GREEN TRIBUNAL (SOUTHERN ZONE)
AT CHENNAI

MEMORANDUM OF APPLICATION
(Under Sections 14, 15 read with 18(1) of the National Green Tribunal Act,
2010)
Original Application No. 238 of 2025

X. Nallathambi ....Applicant
Vs.
The Union of India & Ors. ...Respondents
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TV and photograph with date stamp

//Certified to be true copies of the respective originals//
Dated this the 21t day of November, 2025, at Chennai

Through
A.Yogeshwaran
Counsel for the Applicant

Ph: 9566254546
Email: yogeshwaranadv@gmail.com



BEFORE THE NATIONAL GREEN TRIBUNAL (SOUTHERN ZONE)

AT CHENNAI
MEMORANDUM OF APPLICATION

(Under Sections 14, 15 read with 18(1) of the National Green Tribunal Act,
2010)
Original Application No. 238 of 2025

X. Nallathambi ....Applicant
Vs.
The Union of India & Ors. ...Respondents

MEMO FILED BY THE APPLICANT

1. The present OA came up for admission on 18.11.2025. It was noticed by
this Hon'ble Tribunal that work was proceeding illegally without obtaining
clearance. It was represented on behalf of some parties seeking
Impleadment that the authorities had applied for clearance a month ago. It
was admitted by the respondents that clearance under the CRZ Notification,
2011 was not obtained.

2. A search of the MOEF&CC's portal shows that an application was filed only
on 18.11.2025. Screenshot is annexed as Annexure 9.

3. The map filed by the project proponent along with the proposal is annexed
along with this memo as Annexure A10, which shows that the bait curve
is in CRZ IA area (shaded green). This is a coral reef, as seen from the land
use plan of the CZMP annexed with the OA. Such activities are prohibited in
CRZ IA.

4. On, 18.11.2025, the learned counsel for the fisheries department i.e the
project proponent, undertook to inform the department to stop work.
However, work has been continuing in a frenzy and on 19.11.2025 a lorry
used for dumping rocks overturned. Screenshot of news in Polymer TV and

photograph with date stamp is annexed as Annexure Al11.



5. The ongoing / continuing construction is patently illegal and it is prayed that
this Hon’ble Tribunal injunct the respondents from continuing the subject

construction / activity and thus render justice.

//Certified to be true copies of the respective originals//
Dated this the 21t day of November, 2025, at Chennai

v
Through

A.Yogeshwaran
Counsel for the Applicant



R vireral Tamil Translacion 71 % [ tramsdate englich o Tamil- X 5 wranslator English ta Tami X

& 0 8 =2 parveshnicin/oe r trackfourPre . Jetmilyin

"r:‘; afdar um, et g e e A
PARIY ESH  Ministry of Envirorment, Farest and Climate Change
PG CALIM

s op e @O0

Proposal Details

Proposal Ne.: IAfTN[CRZ/658626/2025

Single Window No.: SW/266073/2025

CAF No.: CAF[251255/2028

Project Name: CREZ Clearance for the impravement of Exsting Fish Landing Centre at
Thangochmadam Vikcgs, puram District, Tamil Nadu,

State: TAMIL NADU

Proposal For: Fresh Proposal Form

Application For: Fresh Proposal Form

Date of Submission: 8fnf2025
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Ramanathapuram District, Tamil Nadu by Superimposing on Approved CZMP as per CRZ Notification 2011
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Preparation of Local Level CRZ Map for the Proposed Improvements to the Fish Landing Centre at Thangachimadam, Pamban Village, Rameswaram Taluk, An nexure A’] O }N\

Legend
SOURCE: APPROVED CZMP (MAP NOS : TN 46 & 47)
AS PER CRZ NOTIFICATION 2011
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Note:

1. Coastal Regulation Zone Map of the site is prepared considering
Approved CZMP as per CRZ Notification 2011 of MoEF & CC, Gol

2. Superimposition of the Project Site on Approved CZMP is subject to
scale and generalisation error

3. The map comes with a report wherein description of CRZ zonation
of project layout details are given. This map is to be referenced
and used along with the report bearing the same reference no:
AU/IRS/KSR/Q620325B-9462/111-2025-26 DT. 07.07.2025

4. The DGPS Survey was carried out specific to the referred project site
boundary only hence, validation of HTL and CRZ Boundary is limited to
the clearance of the same. Institute of Remote Sensing do not carry
responsibility for CRZ status of other plots or neighbourhood.
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By , ! REF NO. AU/IRS/KSR/Q620325B-9462/111-2025-26 DT. 07.07.2025 (Sep. 2025)
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Fishing Harbour Project Sub Division
T | Department of Fisheries and Fishermen Welfare
| Ramanathapuram, Tamil Nadu
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ﬁ GPS Map Camera

Thangachimadam, Tamil Nadu, India &
76vx+9rh, Thangachimadam, Tamil Nadu 623529, India

Lat ©.294442° Long 79.248142°

Wednesday, 19/11/2025 03:41 PM GMT +05:30




